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MR. SPEAKER :
are not atlowed.

No, no, you
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MR. SPEAKER : Neo, no, vou
are not allowed.
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MR. SP1L AKER : Shri Narayan
Datt Tiwari.
12.04 hra.

PAPERS LAID ON THE TABLE

NOTIFICATIONS um#.n EsSENTIAL
CoMMODITIES ACT, 1955

THI. MINISTER OF STATE
IN JHE MINISTRY OF IN-
DUSTRY iSHRI CHARANIII
CHANANA) : On hehall of Shri
Marayan Datt Twwari,

} beg to lay or the Tuable 2 copy
each of the (allowing Notifications
(Hindi and Luglish versions) under

SEFPTEMBER 9, 1981

Papees Laid 212

sub-section (6) of section 3 of the
Essential Commodities Act, 1955 i

(1) The Imported Cement Control
(Second Amendment) Order,
1981, published in Notification
No. 5.0. 522 (E) in Gazeite
ol India dated the 30th June,
1981,

(2) The Imported Cenient Con-
trol  (Third  Amendment)
ordei. 1981, published in
Notificatian No. 5.0. 605(F)
in Gazette of India dated the
24th luly, 198L. [Placed in
hbrarv. See No. LT-2781/81].

REVIEW ON AND ANNuAL REPORT
of InsTiTuTE FOR DEPENCE STUDIES
AND AwaLyYses, New DELBI MOR
1979-84,

THE MINISIER OF STATE
IN THE MINISTRY OF DE-

FENCE (SHRI SHIVRAY VY.
PATIL): | bep to lay on the
Table :

(1) A copy of the Annual Report
{Hindi and Enghsh versions)
of the Institute for Defence
Studies and Analyses, New
Dethi, for the year 1979-80
along with Audited Accounts,

(2) A statement (Hindi and
English  versions) regarding
Review by the Government
on the working of the Insii-
wute. | Placed in library. See
No. LT-2752/81).

MR. SPEAKER : wT9- &1 191
HYC AR aaT 271 ¢ Not here.

(Interruptions)

MR. SPEAKER *+ This is out of
order; not allowed.

(Interruptions}



